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1
IN THE HON'BLE NATIONAL GREEN TRIBUNAL
(O.A. No. 26/2023)
IN THE MATTER OF:
Ageel Ahmed & Anr. ...APPLICANT
Versus
Govt. of NCT of Delhi & Ors. ...RESPONDENTS

STATUS REPORT ON BEHALF OF THE TREE OFFICER/
DEPUTY CONSERVATOR OF FORESTS, SOUTH FOREST
DIVISION, DEPARTMENT OF FORESTS AND WILDLIFE,
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF
DELHI.

That afore-said application has been filed complaining about
cutting/removing the trees standing on part of the land comprised in
khasra no. 138, situated at Village Okhla, Jamia Nagar, New Delhi.
The Applicant in his application further stated that respondents no. 5
to 8 have illegally, without obtaining prior permission, cut the trees
standing on the land measuring about 300 sq. yds. with the object to
raise the construction over the same. This Hon’ble Tribunal vide
Order dated 17.01.2023 was pleased to constitute a Joint Committee
comprising of the Deputy Conservator of Forest (South) and the
District Magistrate, (South) Delhi, and directed the same to, inter-alia,
undertake visits to the site, look into the grievances of the applicant

and verify the factual position.
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In compliance with the above directions of this Ld. Tribunal dated
17.01.2023, a letter dated 25.01.2023 was issued by Tree Officer
(South) to DM (South-East) [as the area in question falls under the
jurisdiction of DM (South-East)], with a request to depute one staff on
27.01.2023 at 10 am for the joint inspection on the ground at Khasra
no. 138, situated at Village Okhla, Jamia Nagar, New Delhi. A copy
of the said letter dated 25.01.2023 is annexed herewith as Annexure
1.

It is submitted that the joint inspection in the area was duly carried out
on the above-mentioned time and date in presence of the Applicant
Nos. 1 and 2, Tehsildar, Executive Magistrate (Defence Colony), O/o
DM (South East), Kanungo, (Defence Colony), O/o DM (South East),
and Tree inspector, O/o Tree Officer (South). During the course of the
inspection, it was found that the tree offence had been committed. A
copy of an inspection report dated 27.01.2023 is annexed herewith as

Annexure 2.

It is submitted that Tree Officer (South) again directed the officials of
the South Forest Division to inspect the area. The same was carried
out on 22.02.2023, wherein it was observed that an offence of illegal
cutting of 5 to 6 nos of trees had been done without permission at Plot
No. 268, Jamia Nagar, Okhla, New Delhi. Copy of the said inspection
report, photographs and Google Earth Images are annexed herewith

as Annexure 3 (Colly).



65 3

That thereafter, in exercise of powers conferred under the Delhi
Preservation of Trees Act, 1994, a Show Cause notice dated
23.02.2023 was issued by the Tree Officer/ Deputy Conservator of
Forests, South Forest Division to the property owner of Plot No. 268,
Jamia Nagar, Okhla, New Delhi, South Extension Part I, New Delhi
for an offence of illegal cutting of 5 to 6 nos of trees without
permission, to appear in person before him for hearing on 01.03.2023

at 10: 00 AM in his office. Copy of a Show Cause notice is annexed

OW—__

Tree Officer/Dy. Conservator of
Forest (South)

herewith as Annexure 4.
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ANNEXURE 1

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
SOUTH FOREST DIVISION
NEAR DR. KARNI SINGH SHOOTING RANGE
TUGHLAKABAD, NEW DELHI — 110044

F.No. 152/DCF(S)/Legal/2223/ |70 1)) Date: 25.01.2023

To

?

District Magistrate, South East Delhi,
Revenue Department, Govt. NCT of Delhi,
Old Gargi College Building, Lajpat Nagar,
New Delhi-4

Sub:  Request to depute one staff on 27.01.2023 at 10 am for the joint inspection on ground at
khasra no. 138, situated at Village Okhla, Jamia Nagar, New Delhi in terms of order
passed by Hon'ble National Green Tribunal, in the matter of ‘Ageel Ahmed & Anr.
Vs. Govt. of NCT of Delhi & Ors.’, Original Application No. 26/2023.

Sir/Ma’am,

This is to inform that an application was filed before Hon'ble National Green Tribunal in
the matter of ‘Aqeel Ahmed & Anr. Vs. Govt. of NCT of Delhi & Ors.’, Original Application
No. 26/2023 by the applicant- Mr. Ageel Ahmed under Section 18 (1) read with Sections 14, 15,
16 and 17 of the National Green Tribunal Act, 2010 complaining that recently the respondents
no. 5 to 8 in collusion and connivance with the officials/field staff started cutting/removing the
trees standing on part of land comprised in khasra no. 138, situated at Village Okhla, Jamia
Nagar, New Delhi.

The applicant has mentioned that the said khasra (area measuring 5 bigah and 3 biswa)
belongs to Zakir Hussain Trust and is a Green Belt area (also known as Naseem Bagh) which is
densely covered with the trees and greenery since decades.

In view of the averments made in the application, on 17.01.2023, Hon'ble National Green
Tribunal has directed the following:

“We consider it appropriate that a Joint Committee be constituted to verify the
Jactual position. Accordingly, we constitute a Joint Committee comprising of the
Deputy Conservator of Forest (South) and the District Magistrate, (South) Delhi,
and direct the same to meet within two weeks, undertake visits to the site, look into
the grievances of the applicant, associate the applicant and representative of the
concerned project proponent, verify the factual position and submit it report within
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three weeks by e-mail at judicial- ngt@gov.in preferably in the form of searchable
PDF/OCR Supported PDF and not in the form of Image PDF. Office of the District
Magistrate, (South) Delhi will be the nodal agency for coordination and
compliance.” (Order copy is enclosed).

In compliance with the directions of the Hon'ble National Green Tribunal, It is requested
to depute one staff on 27.01.2023 at 10 am for the joint inspection on ground at Khasra no. 138,
situated at Village Okhla, Jamia Nagar, New Delhi.

May kindly coordinate the joint inspection by contacting the below-mentioned staff:

Chiddi Lal, Tree inspector (South), contact no. +91 9315284545,

(sl

—

25 |i [>=
Mandeep Mittal, IFS

Dy. Conservator of Forest,

(South Forest Division)



i -{1,!'“3':}’/1 ]]?3;.,.; é}g‘r?'o; A TR S I
Lfm 7!)?1 iy ANNEXURE

'31;}':..; ,u}m;r 59 |- ;,,;qﬁr j,m;, G WIRT
E Mo ;g:)_/:}u-(_'-) f.-r-;-’"(’/?-’- J_?/!?ﬂ‘ff VM 282)-2%2
¥y Cgre od Mo2d33] fyednid
3 Dav vy Gont of NET o P ) oys I AT

W jﬂ\?‘?ﬁ Sl o'W N 4T Toin J)ier A

e ]
~ -” JoNLr |37 R ﬂ‘jv—}-r‘ Mozl I~

;T,T' ﬁ&wv«; - M ﬁr Wi~ L;gg;,r ﬁ“ He
A ff}tw rjoﬂpf? ML bt 4”"%% —ﬂd
—%WW[ Fovest 7m;u1) FT0T f%r;’ﬁﬁ

W (e T @M&%M’f’ f/‘,!.\ W %Md
=3 A}/{mr U s jﬁ Jg‘;ﬁ"ﬁj- [ )5,-':* r.ﬁ’,;t

'.qqffc?q :3: et j‘?f
,J!.L,J-) ) ),Irr.'dawa i ? = iz

'ﬁ_{;ﬂq?‘ e SRR AL ySETT] P‘U.\‘Hv‘- d-sﬁ.rﬁ'
ﬁ e -4-:'?_.«! ’7"‘")4+w..—4f }t,rfrr-‘}!; 9\_,:

)1?7 W Wu)“/&%——t&]z{[_\\‘ 3/ i ﬁ" N

,?H'Eﬂi-d, F—_.ﬂz_wlu_ o [HeaM bd-h(,fhf%
"lfa‘kf;% WW ’ﬁ—r_i‘\_ \_; Tl Z“_..}r—

)‘HIH.—J;[.( MWK A el ’ﬁ“ﬁ—jﬁ W—ﬁﬁ?—
e Ta—“'w'-i?-- T =T 7@7 AT




7

f TU TAES B9 5 Jave Zio <
?..7.&( &V G wyglinndes 2T Niine N

@i H .;"7 :_'}Tf“i}j?(} / 'y'ﬁ"fﬁr?: T) A LY

H AT FTE 70 TV LA
[}uwi«gﬁ_rf) '}I' el J?-/) '??"}?H ‘?})ﬂf

v’ - :':.'__}]
?j—r‘/ _,}f N ¢ S t;{*; P Z{,L; } ’l./”

-:}?- ji= lu‘ug
Su w‘:lfj:; ; }],An.-;;‘f i) \b-x(ﬁ.w
! i g ( Ko~ D-( _
d*‘IHl;M'anntl-; oy
%w&ﬂ'&hl%
A/ A v~ O
W rC
MA2HA R K han //tmjw,
41\ 4922 % }WLJ'

Utire!
" el




ANNEXURE 3
InsnecZerport

8

An inspection has been carried out by the officials of South Forest Division on
22.02.2023 regarding tree offence at Plot No. 268, Jamia Nagar, Okhla, New Delhi.

Meanwhile, it was observed that an offence of illegal cutting of 5 to 6 nos trees have been

done without permission. Inspection Photographs and Google Earth Images are attached
herewith.

Now, tree offence has been occurred/found at Plot No. 268. Jamia Nagar, Okhla. New
Delhi by Sh. Ayaz Khan, Plot No. 268, Jamia Nagar, Okhla, New Delhi under Delhi Tree
Preservation Act, 1994 (DPTA-1994).

The above report is being submitted for kind perusal and take further necessary action
please.

< w{:ﬁ
Sewa Ram

1.0. (TOC)

DCF (South)/T.O.
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OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)

NEAR DR. KARNI SIN OTING RANGE Annexure 4
TUGHLAKABAD LHI -110044
Emall 1d- dcfsou delMi@gov.in

26
- 3sgmos)yToc02:23 €279 Dated QZ]}J 22

Show Cause Notice

Whereas, a complaint was received regarding tree offence at Plot No. 268, Jamia Nagar,
Okhla. New Delhi in this office.

During inspection it was found that an offence of illegal cutting of trese at Plot No. 268,
Jamia Nagar, Okhla, New Delhi has occurred.

Whereas, damaging a tree in any manner is an offence under Section-8 of Delhi
Preservation of Trees Act, 1994.

So 1. Deputy Conservator of Forests (South). in exercise of powers conferred under
DPTA. 1994 call upon Sh. Ayaz Khan, Plot No. 268, Jamia Nagar. Okhla, New Delhi to
appear in person before the undersigned for hearing on 01.03. 2023 at 10: 00 AM in my
office. If you fail to appear on the date of hearing, the case will be decided in your absence

and you will be responsible for the consequences thereafter.

>
Tree Officer/ Dy. Conservator of Forest (South)
Tughlakabad, New Delhi

To,

Sh. Ayaz Khan,
Plot No. 268,

Jamia Nagar, Okhla,
New Delhi

0/ ¢

Please Note:- 1. Carry @ copy of valid 1D poof while coming for the hearing.
9. Authorization letter is mandatory if the addressee of this notice is not attending the hearing himself/herself.
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